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· Hn.L STATIOKB 

IN. Sllrl N. M. Llaram: Will the 
Mini.ter of Trauport be pleased to 
state: 

(a) the steps taken by Govern-
ment to develop Hlll Stations In 
India with a view to attract tourists; 
and 

(b) whether Government have re­
ceived any representation from the 
local tourist Advisory Committee, 
Ootocamund, re1at'din1 improvement 
of this Hill Station? 

The Deputy MlnWer of Rall­
ways aad 'l'raDapori (Shrl Alapaa): 
(a) Government have been taking 
varloWI steps to develop lliternaf 
tourist traffic to hlU station,. These 
lndude Introduction of concessional 
rail tickets, holdl!lll of Conferencea In 
hill. atatioru and puttlni out of publi­
city material. Formation Of tourist 
bureaus 18 also belni encour&ied to 
en1ure tourist facilities at hill 
stations. 

(b) No. They however made BUi· 
1estlons tor proa\icl:lon of tourist 
publicity material on Nllgiri Hills. 

FERTILISERS 

,191.· Shrl IL c. Soclhla: (a) Will the 
Minister of Foect uul Asricultare be 
pleased to state what were the total 
requirements of chemical fertillsers 
in India, State-wi,e, durinc 1950-51 
and 1951-52? 

(b) Of the total requirement, how 
much quantity was pun:hased direct­
ly by different State Governments 
and how much by private dealen? 

(c) What was the total quantity 
a:lven to r.11 lt.lv11tnrs under the "Grow 
More Food" CampalinT 

The· Deput7 Mln1sier of Food and 
Aarlcullure <Shri M. V. Krblmappa): 
(a) A slatell\ent showini the require­
ments of sulphate of ammonia from 
the State Governments and other 
Interests on �endar year basis for the 
:,ears 1950, 1951 and 1952 la placec:\ on 
·the Table of · the Hou.,e. [See Appen­
dix v. annexure No. 64.J 

(b) A statement showln1 the alloca­
tions made from the Pool to the State 
Governmenfs and private parties is 
laid . on the Table of the House. [See 
Appendfx V, annexure No. 64.] 

. (c) Accor�n, to Information avail­
able the foliowlni quantities were 
supplied by the State Governments 

under the G.M.F. Campalcn: 

YeaT 

(i) 1949-50 
(ii) 1950-51 

(iii) 1951-52 

.Sulphate of Ammonia 

84,361 tons; 
99,402 tons; 

l,29,150 tons. 

TRACTORS (IMPORT) 

392. Sllrl K. C. Sodhla: (a) Will 
· the Minister of Food IUld A,rtcultllre 

be pleased to state what was the total 
number of tractors Imported Into 
India durin1 1951-52 (i) on Govern­
ment account: and (Ii) on private 
account? 

(b) What was the total value of 
these Imports under each head? 

(c) What foreiln countries shared 
In the above imports and to what 
extent? 

The Deput7 Minister of Food and 
�llltare (ShrL M, V; KrtahmLpp11): 
(a) to (c). Two statements clvlni the 
required information are placed on the 
Table of the House. [See Appendix 
V, annexure No. 65.] 

MICA Mmu 

393. Shri Balwaat llblha Mehta: 
(a) Will the Minister of · Labour be 
pleased to state what is the strength 
of labourers working in the Mica 
Mines In Rajasthan and at what 
rate each male or female worker is 
paid for? 

<b) How many mine owners. ·give 
bonus to the workers, at what rate 
and how often? 

TIMI Deputy Mllllster of Labour 
(Shrl Abl4 AU): (a) The daily average 
strencth of ·workers Is about 10,300. 
A statement showing their avera1e 
dally eamtnes is placed Qn the Table 
of the Kouse. [See Appendix V, 
·annexure No. 66.] 

(b) · The information is beln1 coll�t­
ed . and will be placed on the ·rable of 
the House In due course. 

LAND RECLAMATION IN ScHtDULIED 
AREAS OF 0RI88A 

ffl. Shri Saaraana: (a) Will the 
Minister of Food and ArncuHure be 
pleased to state the area of land re­
claimed by Juncle-clearance in the 
Scheduled Areas of the State of 
Orlssa, since the incepUon of the 
"Grow More Food" Scheme? 

(b) What was the amount actually 
spent for the purpose? 

tc) What is the value of foodcralns 
,rrown ·annually on such reclaimed 
lands? 




